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Dilapidated Conditions or D. T. U. 

Busel 

S309. SHRI D. AMAT: Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to Itate : 

(a) whcther it is a fact thai must of the-
D. T. U. Buses are in a dilapidated condi. 
tion of maintenance, particularly the Private 
buses under D T. U. oreration, so much so, 
that even the door handles are missing; 

(b) if 10, whether the missing of Buch 
esaential fininllS often causes serious Bccl. 
dents; and 

(c) the steps being taken to enlure th:lt 
all equipments Decessary to pravent such 
road mishaps are always available in D.T.U 
bUies ./ 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND TRANS· 
PORT (SHRI IQBAL SINGH): (a) to (c). 
According 10 the G:ncral Manager, Delhi 
Transport Underlaking, all the buses of Ihe 
Undertaking which Bre sent on the road. 
cury valid certificates of fitness Issued by thc 
State Transport Authority, Delhi. Door, 
handles and other necessary equipment havc 
been fittcd in all the buscs of the Undertak· 
In,. About SO of the 300 private buses under 
DTU operation were of thc old modd Lnd 
did not have door handles. Ordcrs have been 
Istued by the D.T.U. that they should be 
filled with lucb bandlcs bef"re the nut 
inspection of fitness by the Slate Transpoll 
AUlhorlty. 

Tbreatl bl NauUlrl 10 attacli: 
Ex.mlnutioD Centre. 10 

WI'sl Bengal 

'310. SHRI RAI DEO SINGH: Will 
Ihe Mlnis'er of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether it .s a fect that the Naxalite. 
In West Benpl have given threats to attack 
Examination Centres; and 

(b) if so, the measures Government pro-
pose to ta\e to conduct the exa'Dioation in a 
peaceful manner? 

mE DEPUTY MINISTER IN THB 
MINI"TR Y OF BDUCATION AND 
YOUTH SERVICES (SHRI A. K. KISKU) : 
(p) 'Ycs, Sir· 

(b) The Staie Oo\lernment bave taken 
tbe following stepi : 

(i) Arranlements bave been made witb 
the police authoritiel to provide 
adequate protection to inltitlltlonl 
during examinations. 

(iI) Tbe assi.tance of the guardianl, 
voluntary orlanisationl etc. bal 
been .ecured for enluriUl tbe 
smooth conduct or examinatioll'. 

Strike. In Ibe Natlonall.d Bana 

S311. SHRI CHBNGALRAYA NAJDU: 
Will the Minister of FINANCB be plealed 
to statc : 

(a) whether it bas a fact that .trikes are 
increasing in tbe nationalised banks aod if 
10, the reasons therefor ; 

(b) whether the Federation of Indian 
Cbambers of Commerce and Industry has 
sUlgesled to Government to examine its 
rOOI cause and luggested some measures to 
check such shikes in those banks which are 
hampering the businc!! activity in the coun-
try ; and 

(c) if 10, the reaetion of Government 
thereto and the Ileps taken to cbeck frequent 
strikes in these banks ? 

THE MINISTBR OF FINANCB (SHRI 
Y. B. CHAVAN): ta) Tbere has been lome 
strike. and stoopales in the nationalised 
b3nks in 1970. However, it is not possible at 
this stale to say with any definiteness that 
the strikes are Increasinl In the nationalised 
banks. 

( b) and (c). Govcrnment has seen a prell 
Itatemenl issued by the Federation of Indian 
Chambers or Commerce and Industry calling 
upon thc Government to ellamine tbe rool 
caUSCI of lucb agitalionl. Tbe managemenll 
of the nationalilrd banka try to sellie the 
dispules with employees through discuslionl 
and negotiations. It ia alwaya tbe endeavour 
of the Govrmmmt to ace that industrial 
peace is maintained and better reiationa bet-
ween the employees and tbe manalement 
of nationlliled banks are atablisbed and 
stre"gthened. 

Map Deplcllnl Geologlea' a.d 
Geol,aphlca' Fealures OrlD". 

5312. SHRI CHENGALRAYA NAIDU: 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pJealled to state: 

la) wbetlaer lPdlt c;\oeI IIOt f'OII"I • 




